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CENTRAL ADMINISTRATIVE TRIBUNAL PRINCIPAL & NCH
TP Nod319/99

IN

OA No736/ 92

New Delhis® this the <5~ day of July,2000%

In

HON'BLE MR,S.R.Adige; VICE CHAIRMAN(A)
HON'BLE MRLKULDIP SINGH,MEMBER(3)
Central Railuay Mazdoor Sanghy

through Igram Ullah Khany
s/o late shgs.U,Khan,

now working as Goods Driver,Jhansify
Central Railuway voddeohpplicantl®

A(By Adweates Shri H,p.Chakrawrty)
Yefsus ™
1, shri V.K.Agrawal’y

Chaiman Railuay Board,

Rail Bhavanfy
New Del hiy

2, Shri VJKJAgarually®@neral Manager,
Central Rajluayy
MumbaiGEST,
3. Shri ATKGup tefd
Divisional Railuay Manager;
tentral Railuay, A
Jhansi ossRe8pONdBR L8

(By Adwoeate: Shri VSR Krishna with
Shri Amit Sthalkar)

* ORDER -
Mrds R Adigegve (A)E:
Heard both sides on C,P.No.319/99 alleging

contumacious non-compliance of the Tribunal®s order

dated 2285998 in OA No’'736/ 924

2. By the aforesaid order dated 22???;5% with the
consent of both sides it was directed that such of
those applicants {ipn OA No,'736/92 who were similarly
situated but had not been covered by the CAT
Allhabad Bench order dated 1310495 in 0OA No¥575/92
Biijendra Singh & Ors. Vs UDI & connected OAs should
7
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be extended the benefits contained in that orderd
3. While some of the individual applicantis
belonging to applicant association contend that they are

id®entically placed as shri Brijendra Singh and others,
respondents d;ny the same, This is a question of fact
W hich cannot bs conclusively de temined in the oourse
of contempt proceedings.

4 W give leawe to such of those individual
applicants belonging to applicant association who cleim
to be identicclly situated as Shri Brijendra Singh

and others to represent to respondents suppor ted with
such materials as they hawe im their possession to
substantiate their claims; on receipt of which

re spondents should examine their claims in accordance
with rules; instructions and judicial pronouncements/
5. Subject to Para 4 above, the CpV 18 droppedd
No tices are dischargedys

@W%A »f /el /k
(kuLDIp SINGH; (S.R ADIGE
Member (3 Vice Chairman (A)

/ua/



